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| TEM No. 103 COURT NO. 11 SECTI ON Xl
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Gvil Appeal No. 6468/ 1998

P. Ni rathilingam Appel | ant
VERSUS

Annaya Nadar & Os. Respondent s

(Wth office report)

Date: 1.8.2001. This appeal was called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE D. P. MOHAPATRA
HON BLE MR, JUSTI CE K. G BALAKRI SHNAN

For Appellant (s)

Ms. Revat hy Raghavan, adv.
For Respondent (s)

M. S. Ganesh,adv. (A C)

UPON hearing counsel Court made the follow ng

ORDER
........ L.l T T T T T
. SP2
M s. Revat hy Raghavan, |earned counsel for the
appel l ant commenced her argunents at 3.25 p.m and was on
her legs when the Court rose for the day. The matter
remai ned part heard.
. SP1
(Suman Wadhwa) (D. D. Ji ndal)
Court Master Assi stant Regi strar
. PA
| TEM No. 101 (P. H.) COURT NO. 9 SECTION XI |
SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

Gvil Appeal No. 6468/ 1998

P. Ni rat hilingam Appel | ant
VERSUS

Annaya Nadar & Os. Respondent s



(Wth office report)

Dat e: 23. 8.2001. This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Appellant (s) M. S.Ganesh, Sr.Adv. A C

Ms. Revat hy Raghavan, adv.
Ms. Sweta Garg, adv.
For Respondent (s)

UPON hearing counsel Court nade the follow ng

ORDER
........ L.....................T.......T.......T.......T.......T.J
SP2
M. S. Gnesh, |earned senior counsel appearing for
the appel |l ant comenced his argunents at 3.40 p.m and was
on his |legs when the Court rose for the day. The nmatter
remai ned part heard.
. SP1
(Suman Wadhwa) (S. Mal kani)
Court Master Court Master
. PA
| TEM No. 101 (P.H.) COURT NO. 11 SECTI ON XI |
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Givil Appeal No. 6468/1998

P. Ni rathilingam Appel | ant
VERSUS

Annaya Nadar & Os. Respondent s

(Wth office report)

Dat e: 28. 8. 2001. This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Appellant (s) M. S.Ganesh, Sr.Adv. A C

Ms. Revat hy Raghavan, adv.
Ms. Sweta Garg, adv.
For Respondent (s)

UPON hearing counsel Court nade the follow ng
ORDER



M. S. Ganesh, |earned senior counsel appearing for

the appellant resumed his arguments at 2.50 p.m and
concluded at 3.45 p.m Hearing concl uded. Judgment
reserved.
. SP1
(Suman Wadhwa) (S. Mal kani)
Court Master Court Master

. PA



